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r/o Pahar Ganj, Delhi. IPC P.S. Pahar Ganj, Delhi.

7. Malkiat Singh s/o Gurdas Singh r/o 
Jalandhar (Pb)

FIR No. 55 dated 26.5.1989 
u/s 420/406/472/473/474/120 
-B IPC P.S. Partap Nagar, 
Delhi.

8. Yusuf s/o Jusuf Distt. Malapuram, 
Kerala.

- do -

9. Washir s/o Abdul Quadir r/o Gali No. 5, 
Gamdi Bhajanpura, Delhi.

- do -

10. Sat Narain s/o Posti r/o Vill. Budharum 
Karim Nagar (A.P.)

- do -

11. Karnail Singh, s/o Sajjan Singh r/o Vill 
Santoop Pura, P.S. Latha Kurukshetra 
(Haryana)

- do -

12. K.K. Rajan, s/o Karuzakaram r/o vill. Kusad 
Thandur, Banda, P.S. Balam Puram Calicut, 
Kerala.

- do -

13. N.K. Bhaskaran s/o Narainan r/o Pirampuram 
Nathi Kadi Hupum, Calicut Kerala.

- do -

Defective Public caii offices in Orissa

2013. SHRi BRAJA MOHAN MO- 
HANTY; Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government are aware 
about the non-functioning of Public Call 
Offices in Orissa; and

(b) if so, the steps taken to make them 
functional?

though there have been some complaints 
about the functioning of some P.C.Os in 
Orissa, a special drive has been launched 
for smooth working of P.C.Os. Their working 
is monitored daily and immediate steps are 
taken to set right any PCO going faulty.

Meeting on Wagon Building Units

2014. SHRI MURLIDHAR MANE: Will 
the Minister of PLANNING be pleased to 
state:

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
GIRiDHAR GOMANGO): (a) and (b). Al-

(a) whether the Planning Commission 
has convened a meeting of the wagon build-
ing units recently; and
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(b) if so, the details of the issues dis-
cussed at the meeting?

THE MINISTER OF PLANNING AND 
MINISTER OF PROGRAMME IMPLEMEN-
TATION (SHRI MADHAVSINH SOLANKI):
(a) Yes, Sir.

(b> The meeting was mainly for an 
exchange of ideas in the context of the likely 
requirements of wagons during the Eighth 
Plan, both in terms of quantities and techrto- 
logical upgradation. Other issues discussed 
related to timely placement of orders, smooth 
supply of inputs and strengthening of the 
organisation for export promotion.

Identity Cards for Border Area People

2015. SHRIMATIJAVANTI PATNAIK: 
Will the Minister of HOME AFFAIRS be 
pleased to state;

(a) whether some State Governments 
have issued identity cards in the border 
villages on experimental basis;

(b) if so, the names of these States;

(c) whether Government have advised 
other border State Governments to issue 
similar identity cards to the villagers living in 
the border villages; and

(d) if so. the steps taken by taken by 
different border States in this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SONTOSH MOHAN DEV): (a) to (d). Pilot 
Scheme for issue of Identity Cards in se-
lected border villages has been introduced 
in border areas of Gujarat and Rajasthan. 
Decision has already been taken to intro-
duce this Scheme with suitable modifica-
tions in selected border villages of States of 
Jammu & Kashmir and Punjab.

Automatic Telephone E x ^ n g e  and
S.T.O. Link of Jajpur in Orissa

2016. SHRI ANAOl CHARAN DAS; 
Will the Minister COMMUNICATIONS be 
pleased to state:

(a) whether Government propose to 
provide an automatic telephone exchange in 
Jaipur Sub Division, Orissa;

(b) if so, when;

(c) the steps taken by Government to 
provide S.T.D. facility at Jajpur; and

(d) whether any RLU Exchange is being 
imported or C-DOT process is being imple-
mented forthe rural areas and forthe Jajpur?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
GIRIDHAR GOMANGO): (a) Yes, Sir.

(b) and (c).

i) Jajpur Road: 400 line MAX-II type 
commissioned in March, 89 and 
STD facility provided during July, 
89.

ii) Jajpur Town; Auto Exchange and 
STD facility are programmed dur-
ing Eighth Plan.

(d) No, Sir.

Setting up of Modern Digital Trunk 
Manual Exchange in Delhi

2017. SHRI SRIBALLAV PANI-
GRAHI:

SHRI LAKSHMAN MALLICK:

WilltheMinisterof COMMUNICATIONS 
be pleased to state;

(a) whether Government have a pro-




